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This miscellaneous application for early hearing filed by the
appellant on the ground that high stakes are involved and the issue relates

to the period starting from the year 2007.
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2. On perusal of the miscellaneous application, we find that the
revenue involved in this case is more than Rs.13 crore. In view of this, we
allow this miscellaneous application for early hearing and direct the Registry

to list this appeal in its due course.

(Order was pronounced and dictated
in Open Court on 29/10/2019)

S.S GARG
JUDICIAL MEMBER

P. ANJANI KUMAR
TECHNICAL MEMBER
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